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SHRI K. MALLANNA (Chitradurga)
KK Expres is one of the super{ast express

trains. But it has the slowest
train between Jawalerpet and
1 request the Minister to sce

that it is made 1uper[uc between Jawaler-
pet and Bangalure also.
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PROF MADHU DANDAVATE : In
one sentence, I say, I will take due note

of all thr constructive s tions that have
been made by the hon bers.

MR. SPEAKER : The qustion is:
“That the Bill be paswed.”

The molion was adopted.

17 45 X/3 hrs,

DEMANDS* FOR EXCESS GRANTS
(RAILWAYS), 1975-76

MR. SPEAKER : We now take u
Denm;gn for Excess Grants (Railways) fnr
1975~

Motion moved :

“That the respective excess sums not
exceeding the amounts shown in the
third column of the Order Paper be
granted to the President out of the Con-
solidated Fund of India to make good
the cxcess on the respective grants
during the year ended g 1stday of March
1976, in respect of the following demands
entered in the second column thercof—

Demands Nos. 3, 5 to 10, 13, 15 to 1
and 21."” ol e ?

Demands for Excert Gr-ll

103.

wnwm

1975-76 submitted to the
No. of Name of Demand Amountof
Demand Demand
submitted
to the Voré
of the
House
® (@) )
g Payment of Worked
Lines and others 2,232,648
5 Working Ex
Repairs and Mainte-
nance . - 13,80,57,453
6 Working
Operating Stafl 1,71,17,593
7 Working nses-
Opfrmou (Fuel) 6,51,70,848
8 Working  Expenses-
Operation oth-gm than
staff and fuel 9,50,45,800
9 Working  Expenses-
Miscellancous Expenses  3,11,54,112
1o Working  Expenses-
Staff Welfare Wﬁ . 54,68,576
13 Open Line Works (Re-
venue) . . . 12,02,130
15 Open Line Works-
Capital, Depreciatio
Reserve Fund m'; D:
velopment Fund 46,03,71,860
16 Pensionary Charges—
Pension Fund . 422,16,919
17 Rep-E: o:l' Louu
and Interest l.hfrcnn-—-
Development Fund 9,56,135
21 priation to Ac-
w Com hun,
Safety and ;
Amenities 13,08,214

*Moved with the recommendation of the President,
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MR. SPEAKER: I now put the De-
mands for Excess Grants (Railways) for
1975-76 to vote,

The question is:

“That the respective cxcess sums not
the amounts shown in the
third column of the Order Paper be
aﬂmt«! to the President out of the
onsolidated Fund of India to make
guod the ~xcrss on the respective grants
during the year ended 315tdayot March,
1976, in respect of the follwinﬁ de-
mth remeﬂ!tl in the second column
ereof—

Demands Nos. to 1o, 13, 15 to
ulnd'zl.“s's A S

The motion was adopted.

17.46 hrs.

APPROPRIATION (RAILWAYS) No. g
BILL,* 1978

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): I
beg to move for leave to introduce a Bill
to provide for the authorisation of appro-

riation of moneys out of the Consolidated
Elmd of India to mect the amounts spent
on certain services for the purposcs of
Railways during the financial ended
on the gist day of March, 1976, in excess
of the amounts granted for those services
and for that year.

MR. SPEAKER: The question is:

**That leave be granted to introduce a
Bill to provide for the authorisation of
a riation of moneys out of the Con-
wlidated Fund of India to mect the
tl;.:mm“ spent l'm;%,ml i :lerviim for

o ailways during the
am cnded on the gist day of
March, 1976, in excess of the amounts
'nntﬁd for those scrvices and for that
year.

The motion twas adopled.

PROF. MADHU DANDAVATE: I
introduce®® the Bill.

I beg to movet

“That the Bill to provide for the

authorisation of tion of’
out of the (}rmw!ﬁnwd Fund d‘mm

to meet the amounts spent on certain
services for the purposes of Railways
during the financial year ended on the
318t day of March, 1?76. in cxcess of
the amounts granted for those services
and for that year, be taken into comai-
deration."”

MR.SPEAKER: Now, I putitvote....

SHRI R.VENKATARAMAN (Madras
South): He does not say how the excesses
have arisen.

PROF. MADHU DANDAVATE:
Everything has been mentioned in the
note that has bren given,

MR. SPEAKFR: The question is:

“That the Bill to provide for the
authorisativn of appropriation of moneys
out of the Consolidated Fund of India to
mect the amounts lpcor} ton orrujln ser-
vices for the purposes of Railways during
the ﬂnmcinrl' year ended on the gist
day of March, 1976, in excess of the
amounts granted for those services and
for tlr’nt ycar, be taken into considera-
tion.

The motion was adopted.

MR. SPEAKER: We shall now take
up clauses.

The question is:

“That clauses 2 and 3 and the Sche-
dule stand part of the Bill.”
The motion was adopted.

Clause 2 and 3 and the Schedule were added
to the Bill.

Claus 1, the emacting Formula and the
title ewere added to the Bill.

*Published in Gazette of India Extraordinary, Part I1, section 2, dated ro-3+78.
#*Introduced with the recommendation of the President.
tMoved with the recommendation of the President,



